FORM G
INVITATION FOR EXPRESSION OF INTEREST (“EOI”’) FOR
VV MULTIPLEX PRIVATE LIMITED
(FORMERLY KNOWN AS VIKAS MULTIPLEX DEVELOPERS PRIVATE LIMITED)
OPERATING IN CONSTRUCTION AND TRADING OF REAL ESTATE AT
VIKAS MALL- PLOT NO. MP-1, INDIRA NAGAR COLONY, DEHRADUN,
UTTARAKHAND- 248006
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

1. | Name of the corporate debtor along
with PAN & CIN/ LLP No.

VV Multiplex Private Limited

(Formerly Known as Vikas Multiplex Developers
Private Limited)

PAN: AACCV5036A

CIN: U45201UP2006PTC032578

2. | Address of the registered office

F.F.-53, First Floor, Ansal Fortune Arcade (AFA),
Sector-18, NOIDA, Gautam Buddha Nagar, UP

W

URL of website

NA

4. | Details of place where majority of
fixed assets are located

Vikas Mall- Plot No. MP-1, Indira Nagar Colony,
Dehradun, Uttarakhand- 248006

5. | Installed capacity of main products/
services

CD is engaged in construction and trading of real
estate and major investment in Vikas Mall - Plot
No. MP-1, Indira Nagar Colony, Dehradun,
Uttarakhand- 248006

6. | Quantity and value of main products/ | Not Available
services sold in last financial year
7. | Number of employees/ workmen Nil

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

http://arck.in, under the case list
“VV Multiplex Private Limited””

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Minimum Eligibility Criteria for resolution applicants
(Singly, Jointly or in consortium) to approach the
Resolution Professional (“RP”) with Resolution Plan:
1. Minimum Net-Worth of INR 5 crores supported
by Documentary Evidence

2. For Financial Entities including ARCs** /NBFCs
JAIF -

AUM/ Funds Deployed/Committed funds available
for investment of INR 100 Crores as on latest
available Balance Sheet not prior to 31-03-2023.

** ARCs participation is subject to the rules and
regulations of Reserve Bank of India

# In the event of a consortium between applicants
belonging to aforementioned two classes having
different eligibility criteria, the eligibility would be
calculated in proportion to their share in the
consortium.

Complete details / Detailed EOI are available on
website, www.arck.in or may be sought by E-mail at
vvmultiplex.ibc@gmail.com




10. | Last date for receipt of expression of | 16-01-2024
interest

11. | Date of issue of provisional list of 23-01-2024
prospective resolution applicants

12. | Last date for submission of objections | 28-01-2024
to provisional list

13. | Date of issue of final list of 30-01-2024
prospective resolution applicants

14. | Date of issue of information 30-01-2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution | 29-02-2024
plans

16. | Process email id to submit Expression | vvmultiplex.ibc@gmail.com

of Interest

*

ol Al @“; -

For VV Multiplex Private Limited (Formerly Known

as Vikas Multiplex Developers Private Limited)

Sandeep Mahajan— Resolution Professional

IBBI Regn No.: IBBI/IPA-001/IP-P00991/2017-2018/11631
AFA Valid till: 17.12.2024

Address: C2/288, Janak Puri, New Delhi -110058

Email: vvmultiplex.ibc@gmail.com

Mob: 9810020531

Date: 01.01.2024

Place: Gautam Buddha Nagar
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PSP=T] ELECTRONICA FINANCE LIMITED DEMAND
Audumbar, Plot No.101/1, Erandwane, Dr Ketkar Road, Pune 411004, Maharashira, India B ltagi 3

SUBJECT: NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“SARFAESI ACT, 2002"
Whereas the undersigned baing the Authorised Officer of Electronica Finance Limited (EFL) under the Act and in exercise of
powers conferred under Section 13 {12) read with Rule 3 of the Rules already issued detailed Demand Notice dated below under
section 13(2) of the Act, calling wpon the Borrower(s)Co-Borrower(s) Guaranior(s) {all singularly or together referred to
“Obligors™)Legal Heir(s)/Lepal Representative(s) listed hereunder, 1o pay the amount mentioned in the respective Demand
Motica, within 60 days from the date of the respactiva Nofice, as per details given below. Copies of the said Notices are servad by
Registerad Post A.0. and are available with the undersigned, and the said Obligor{s)/Legal Heir(s)/Legal Representative(s), may,

EﬂHmngw SHRIHAM FIHAHCE LIMITED

Fimon At
§1ale, Euml]'f. Chennai - 500032 Tamil Nade
2, Aurum 0O Pare, Gen 81,116, Thane Belapur Boad, Ghansoli,
Navi Mumbai-400¢10

Thee Below mentionesd bomowers hane been issued notices (o pay their putsLanding amousds bowards the
Loan against Gald Jenamends | Facility™) availed by them from Shriram Finance Lid (SFL). Since the
bormewers have Taibed Bo repay their duss ander the: facility, we will be conducling an auctsan of the
Pledged Gold Omamaents an 16002024 In the event any sumplus amoenl is realissd fram this suction,
the same will be refunded to the congemed bormomer and if Ehere is o deficit post the auction, the batance
amount shall be mecopered from the berrower theough appropriate Legal Procoedings, SFL has the
autharity to remnove any of the following accounts from the action without prior intimation,
LOAN NUMBER PARTY NAME Auclicen will be held at :-

-
ﬂ ICICI Home Finance

Bareilly- 243001

{Enforcement) Rules, 2002,

below described immovable property mmtga edfcha
of which has been laken by the Authonzed O

I Corporate Office: ICIC| Home Finance Company Limitad ICICI HFC e
Tower, Andheri - Kurla Road, Andheri (East), Mumbai - 400059, India

Branch Office: Shop No 9, Ground floor, GKS Palace, Ayub Khan- Choupla Road 63-84, Civil Lines,

[See proviso to rile 8(6])]

Notice for sale of immovable assets

E-Auction Sale Motice for Sale of Immovable Assets under the Securntization and Reconstruction of Financial
Assots and Enforcemeant of Sacurity Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interast

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the

%&d to the Secured Creditor, the Symbolic Possession
::e' ICI Home Finance Company Lid,, will be sold on *As is
where is”, “Asis what is", and "Whatever there is”, as per the brief particulars given hereunder;

(Tthay s desire, collect the respective copy from the undersigned on amy working day during normal office hours COGHAPJ2303010005 | GUDDU KUMAR| Shaziabad Branch Office:- Plot No 507 151 Flaor, Sr.| Name of Borrower (s)/ Details of the Amount Reserve Date and | Date &
In conmection with the above, Nofice is hereby given, once again, to the said Obligor(s) /Legal Heir(s)/Legal Represantativeds) to pay Sachin ““"ﬂiﬂ‘;‘ﬁ:‘;':hﬂt';ﬂ:':’r:‘“m‘lﬂmi Ne. E'l:-:- E-t;rrm;afrs.' | EEEHHEI:!; ggfﬂ{s] Outstanding E:::;;_ . F'Il'imEr :_:tf "IA“nmf of
i s e e A ; ST : : - uarantors/ Lega rope uction
to EFL, within 60 day'_s fromm the date of the respective i'-.lntlce.-*s,lme amount |n.|:||n:atn3|:| herain balow against their respeciive names, Planss it T The aiction: 0oss ot gt exmpisted o e saene i dne-io i Rot, Gvsn i ustion Mok Loan Ai:mugt No. encumbrances, Mone lnspsct'rgn
together with further interest as detailed below from the respective dates mentioned below in column {d) till the date of payment and would continue on the subsequent working day’s on the same Terms and Conditions. if any Deposit
Jor realization, read with the [oan agreament and other documentsfwritings, if any, executed by the said Obligor(s). As security fordue If the Customer is decsased | all the condiioes pertaining to auction will be applicable i his /her &) (B} (C) (D) (E) (F) (G)
. . legal beiris). For Further informatian, Terms and Canditives and for getting registered o participate in th o - - I —- - -
repayment ofthe loan, the following Secured Asset(s) have been mortgaged to EFL by the said Obligors) respactively. S Eﬂ% : r:‘:iﬁ%}“ﬂ{; élc'f' %’E‘FFE{'"‘:“ u::f-mrjlﬁnﬁﬂ.r:?-ﬂn '.,E;T ﬂ:l.l DHUH%'F (%?E:B?HE{IIIEE} E ﬁEEFﬁ H':I?.II ﬂ.; 1. |Pappu (Bomawer) aﬁ Hhaslra S‘D 385 M.ﬂ - Eggzﬁﬁ.f = 4ESETI:I‘ quan;ﬂaﬂ -Tigang {?EE
e ‘ i - Aman Khan (Co-Borrower) | Harunagla Distt Bareilly | - | 26.40,670/- | qg, 3
L:;zmul;lrgsum:Eﬂ:;ﬁ;uﬂ:ﬁu SESBRHIE I i o TTaperty iT;ﬁ x| Mot & Date: 30.12.2023 R 1 nd pePlcedd o | 1 Bareilly Uttar December [ Rs. | 11:00 AM- |02:00 PM-
: Oate of NPA Place: Ghaziabad far Shriram Finance Ltd LHBAROODD1345816 & Fradesh 15, 2023 | 2 84 070/~ | 03:00 PM ( 03:00 PM
1. Balaji Trading Company, House No-117 | A Property/Plot Area Measuring 10 Marla e, LHBARDODO1 345817
Nawada Tigoan, Faridabad, Haryana- 121004. | 300 sq Yrds Out of 1 Kanal 4 marla 83/417 of Rs. The online auction will be conducted on website (URL Link- https:/BestAuctionDeal.com) of our auction
2. Dinesh, House Mo-117 Nawada, Nr. Sarkari |6 Kanal 2 marla, part of Khewat! Khata| se g1 465/ , agency Globe Tech. The Morigagors! notice are given a last chance to pay the total dues with further interast till
School Nawada, Faridabad, Haryana- 121004, | No.103/116, Khasra No.13/6/1 Situated in the [Tlhi ! -5?:: FORM G January 18, 2024 before 05:00 Fl'gm else these secured assets will be sold as per above schedule.
b pl : revenue Estate of village Nawada Tigaon Fy INVITATION FOR EXPRESSION OF INTEREST (“EOQI”) FOR The Prospective Bidder(s) must submit the Earnest Money DEFII:ISIIé MD) RTGS/ Demand Draft (DD) (Refer
3. Brahm Jit Singh, ‘I-"l||='liJ'3ff'1=1*-"-'ﬂﬂ3 Tigaon Tehsil Ballavgarh Distt-Faridabad Haryana Lakhs Sixty- 9§.12-2023 VV MULTIPLEX PRIVATE LIMITED Column E) at ICICI Home Finance Company Limited, Shop No 9, Ground floor, GKS Palace, Ayub Khan-
{Hereinafter called the “said property” and 05-09-2023 1 J Prospective Bidder(s) must also submit signed copy of Registration Form & Bid Terms and Conditions form at

4. Sunita, 117 Nawada (84), Near Badi
Choupal, Faridabad, Haryana- 121004,
Loan A/c Mo, APPLOD012287
(LOANDDDOOS005743)

Four Hundred
Sixty-Five Onky)
A5 0N
28.12.2023

OPERATING IN CONSTRUCTION AND TRADING OF REAL ESTATE AT

tha =ame iz bounded as under: - Boundaries
: On or towards Morth - Property of Jagdish,
On or towards South - Road 258, On or
fowards East - Entry15 1 Road, On or
towards West - Property of Ranjit

ICICI Home Finance Company Limited, Shop No 9, Ground floor, GKS Palace, Ayub Khan- Choupla
Road 63-64, Civil Lines, Bareilly- 243001 on or before January 18, 2024 before 05:00 PM. Eamest Money
Deposit Demand Draft (DD) should be from a Nationalized/ Schedulad Bank in favorof “ICICI Home Finance
Company Ltd.- Auction” payable at Bareily.

For any further clarifications with regards to inspection, terms and conditions of the auction or submiszsion of
tenders, kindly contact ICIC] Home Finance Company Limited on 9920807300 or our Sales & Marketing
Partner NexXen Solutions Private Limited.

The Authorized Officer reserves the right to reject any or all the bids without furmishing any further reasons.

For detailed terms and conditions of the sale, pleasze visit https ['www.icicihfe.com/

VIKAS MALL- PLOT NO. MP-1, INDIRA NAGAR COLONY,
DEHRADUN, UTTARAKHAND- 248006
(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016

_ RELEVANT PARTICULARS _——
Name of the Corporate Debtor | VV MULTIPLEX PRIVATE LIMITED

along with PAN/CIN/LLP No. | [Formerly Known as Vikas Mulfplex Develapers Private Lisited|
PAM: AACCYANEEA | CIN: U452 UPZ0NGPTCIGESTE

1. Ranjeet Toys, Shop No 203 Plot
Mo 2426/36, Pandit Maha Singh Complex,
sadar Bazar Delhi, North-Wast Delhi, New

All that piece and parcel of One Shop
bearing Pvt. No. 214.on Sacond Floor
without roof rights, property bearing No.

Rs.46,73,368/-
{Rupees Forty-

: e Six Lakhs 2 | Address of the registered office | F.F.-53, First Floor, Ansal Fortune Arcade (AFA), | | Date : January 01, 2024 Authorized Officer

Dethi- 110006. 2426 to 2436/214, Ward No. X, situated Saventy-Threa 9 Sector-18, NOIDA, Gautam Buddha Nagar, LIF:I l.,._f'_i&r:E . Bareily ' (GICH How Flisiings Comparny Limiteﬂ;
2. Roshan, 3. Soni Kumari, 4. Ranjest at Teliwara, Northern Sadar Bazar, Morth)| “o 0 [ oa 120003 3| URL of website "Nt availabie
Sr. No. 2 to 4 Add.; House Mo B-63 West Deli, New Delhi-110006. and the| o o\ oo | 05-09-2023 4.| Details of place where majority | Vikas Mall- Plot No. MP-1, Indira Nagar Caolony,
Gali No 7, Khajoori Knas North East Delhi, | Same is bounded as under: - Boundaries:| “o 0 . | of fixed assets are located | Dehradun, Uttarakhand- 248006 _
New Delhi- 110094, On or towards North - Property no 215, On D’; Eﬂg 5.| Installed capacity of main CD is engaged in consiruction & trading of real estate | PUBLIC NOTICE

: towards South - Other Property, 0 - products/ services and major investment in \fikas Mall - Piot No. MP-1 . :
Loan A/c No. APPLO00Z9720 ?t;w?: [-1:1; Eé : ; .I 2 ;::rpr;up;e ty. |:":1 g: ] i Nagar Eﬂll:llllj'. Dehradun, Utlarakhand- 248006 ﬂ’ cICl H Fi Registered office: ICIC| Bank Towers, Bandra-Kurla Complex
(LOANDDDOD5012308) perty, 28,12 9023 5. [ Quaniity & valus of main producis! | Mot Available ome Finance | Bandra (East), Mumbal- 400051

towards West - Entry

Corporate Office: |CICI HFC Tower, JB Nagar, Andhen Kurla Road, Andheri East, Mumbai- 400059
Branch Address: Shop No 9, Ground floor, GKS Palace, Ayub Khan- Choupla Road 63-64, Civil Lines,
Bareilly- 243001

The following bormower’s have defaulted in the repayment of principal and interest of the loans facility cbtained
by them from |CICI Home Finance Company Limited ("ICICI HFC™) and the loans have been classified as Non-
Performing Assets (NPA). A notice was issued to them under Section 13 (2) of Securitisation and Re-
construction of Financial Assats and Enforcement of Security Intarest Act-2002 on thair last known addrassas,
howewver it was not served and hence they are hereby notified by way of this public notice.

services sold in lasl mancial year
i.| Number of employees’ workmen |
B. | Furthar dedails incluging last available
financial statements (with schedules)
of twa years, lists of creditors,
relevant dates for subsequent events
of the process are available at
Eligibility for resolution applicants
under seckon 25(2){h) of the

[Nl
http:Varck.in, under the casa lesl
W Multiplex Private Limited™

“with furthar interast, additional Interest at the rate a5 more particularly stated in respactiva Demand Notices dated mentionad
above, incidental expanses. costs, charges efcincurred till the date of payment andf/or realization. 1Tthe said Obligor(s) shal fail o
make payment 1o EFL as aforesaid, then EFL shall proceed against the abova Sacurad Assat{s)/Immavable Property {ias) undar
section 13{4) of the =aid Act and the applicable Bules enfirely at the risk of the said Obligoris)/Legal Heiris)/Legal
Representative(s) as to the costs and consequences, The said Obligor(s)/Legal Heir(s)/Legal Represantative(s) are prohibited
under the said Act to transfer the aforesaid Secured Asset(s)/Immovable Properiyi{ies), whether by way of sale, lease or o |

_ . { | Minimum Eligibiley Criteria for resciution applicants
otherwise without the pricr written consent of EFL. Any person who contravenes or abets contravention of the provisions of the g

(Sngly, Jomly oe in consorium) ko approach the

Act or Hubes made thereunder shall be liable for imprisonment and/or penalty as provided under tha Act. Code is avaitable at Resohulion Profassional (*RP”) wigh Resolution Plan: 1. Name of the Borrower! Prooerty Addrass Date of Noticel NpA
Date: 01.01.2024 Sd/- Authorised Officer Miramum_Net-Woeth of INR-3 crorss. supported by St Co-Borrowerl Guarantor! of sll:urad Asset/ Sent/ Ouista- | pate
e ] o Documentary Ewvidence 2. For Financsal Enfibes No. (Loan Account Kasebie b Enforcid nding as on
Place : New Delh| For Electronica Finance Limited inciuding ARCs™ INBFCs JAIF - AUM Funds Number) & Address kel Date of Notice
KR ?fﬁ%};;"ﬂ?:: Ig.:gIs;;.ﬂ;héaﬁf;;:_r::g:;ﬂgi 1.|Roosi Parvin (Borrower), Uzzama |1 Part of Plot No. 15 16 17 Khasra No. 256 | 12-12-2023 (04712
rior bo 3103-2003. Khan (Co-Borrower), B6 Min Rehpura Chaudhary District Bareilly 1 Rs. 2023
- n - - - — F']‘J!-J-'r-'.'EE parficipation s subjecl bo the rubes and Eﬂhaﬂaﬂgm fliai'.l'az- Ejh-'”'lgnﬂ " : Eair'_tﬂ}i“fpgﬂj" EngEThE‘EG‘?; -1%3'_9”'5['5"%5‘1'1' 3,22473/-
regulations of Resarve Bank of India & In the aveni of & arailly garailly, Barailly Barelly | North: Fro Jaoir, soulh’ Ras eel, Easl
| " F"ﬂ“‘ﬂl allllﬂl & “uuslng FI“H"EE le“Ed consortium between applicants belonging fo \Uttar Pradesh- 243001 | Plo Seller, Weast: Hio Nasir Bhai,
Flramal (Formerly Known as Dewan Housing Finance Corporation Lid. ) ar_cll;mul.?:-mqu__l_ar_u n:mm !*.Ewilrg lauggrpm n:g.rr:quuur ILHBARDOOO1364467. I
. : ty wa 1 prapartion i '
Hegimumdlgf:-ilnr: Eni: Mo.-601, 6th Fivor Piramal Amit Buiiding Pirurﬁ::uahlifr?;? ggﬂﬂl%ﬁf%aﬁﬁiﬁﬂmn Opp. Fira Station LBS to their share In Heﬁcgnsngrfran.t%,umrﬁgnf mr:lsll:.'t;il.:? y 2. | Anil Kumar (Borrower), Rakhi, |1 H Built On Part of Khasra No 247 By 2 And | 22-12-2023 04112/
M, Kuri et Mamahl 0707023502400 ¥ e snspioyEnetsvensbpiocinagematcon| || [Nagar Shiv Nagar Amroha | Jativan Park Tahsi And Dist Amrona 244221 | 12,26.6230- |
Eram:n Office : Unit No. 01 A ns Gro .mufh:ur:-r GO-ITL North Ex Tower Piot No_ A-5, Netall Subhash Place, New Delhl — 110034 & Piot no-6, .1“.L?$l dail Tor recalpl of axprancen (1601038 ’fﬂéﬂ?ﬂgﬁi g&%‘ééﬁh' 2442211 iém“ﬁ"d dggﬂd H“E::,lpfdjggh' 2442[.25[- o
|of interest 1 ; ounded By- North: Araji Prajapati Elc.,,
POSSESSION NOTICE 11| Date of issue of provisional list of | 23-01-2024 | South; Araji Chao, Harish Singh And
For Immovable Property as per Rule 8-{1) of the Security Interest (Enforcement) Rules, 2002 and Appendix- IV .E”:'W:G“”:u ’E'Eﬂt‘j““?"_apl’::a““ | :EJ;E:[J hsga%ﬂ&ihg.hltffrig ﬁlg ﬁ;ﬁh Iihdhﬂrned.
Wheraas, the undersigned being the Autharized Officer of Piramal Capital & Housang Fingnce Ltd. (Formerly Known as Dewan Housing Finance L ngsﬂfcﬂﬂulﬁ& té g':mn..:;ﬁ',g?"ﬂ 25-01-2024 | I i ,
Corparation Lid) under the Securitisafion and Reconstruction of Financigl Assets and Enforcemend of Sacurfy Interesi Act 2002 and i exercise 13| Diate of issue of final list of '30-01-2024 i 3 {Anil Kumar (Borrower), Rakhi l1H Built On Par of Khasra No, 247 By 2 And Fa-2-2023 (0dAr2
of powers conferred under section 13(12) read with Rule 3 of the Secunty Interest (Enforcement) Rules 2002, Demand Notica(s) issued by the 1 prospective resolution applicants ; \(Co-Borrower), Kuraishi Shiv 243 Situated In Mohalla Quraishi Nai Basti Rs. 2N23
Autherised lefltﬂ-: of the company to the Borrower(s) ! Guarantor(s) mentioned heeein below b repay the amount mentioned in the notice within P Fformation 20-01.2024 Magar, Shiv Nagar Amroha Shiv | Jativan Park Bareilly 1 Moradabad Uttar 42 498)-
60 days fram the date of receipt of the said notica. The borrower having failed fo repay the amount, notice is hereby given to the Borrower(s) | i mﬂ R Tt Nagar Amroha Amroha, Amroha | Pradesh- 244222, Bounded By- Morth: Araji
Guarantor[s) and tha pullic in genaral thal the undarsigned has taken Possassion of the propedy described harein balow in axanase of powars n?d Qrandu fc:rE d UIE 10 Ia ‘ Amroha Ullar Pradesh- 244221, | Prajapati Etc., South: Araji Chao, Harish Singh
confiarred an him under Sub-Section (4) of the Section 13 of the sakd Act read with Rule 8 of the Security Interast Enforcement res, 2002 The and request for resolution plan o ' i
bormower's attention is invited to provisions of sub -section (8 of section 13 ofthe Act, in respect of time available, to redesm the secured assats | prospective resolution applicants | RHREPEIC0 S, DL CNRLLEN aaek, CEsL AIRILATATT .

The barreeer in parlicular and the publicin gensral ane hersby caulionad nod 1o deal with the prnp-ertE and any dealings wikh the propseiy will bs
subject o the charge of Prarmal Capstal & Housing Finance Lid. (Farmarly Known as Dawan Housing Finance Corporation Lid) for an amount ag
memiomed herein under withinterast thereon

resoUtan Hans

f ; Th_e- steps are being taken for suhstitut.e;:l senvica of notice. The above borrowers and-'nfnr thir uarara;t-nrs ae.
1. Process email id 1o submit EOI P g I ir g [

il bl b L applicable) are advized to make the payments of outstanding within peried of 60 days from the date of

'i; Name of the Borrower(s) / Description of Secured Asset Demand Notice Date % ﬂaﬂnlf s Mager F“r1"":5”.;:':;22Im:;g%g}g;;;Ffj‘;?jg{ﬂf;;} publication of this notice else further steps will be taken as per the provisions of Securitization and Re-
\ Guarantor(s) {Immevable Property) and Amount nzsession| Sandeep Mahajan- Resolulion Professional construction of Financial Assets and Enforcement of Security Interest Act, 2002
1 |(Loan Code Wo-PHLPGURDG000730), (Al the Part & Parcel of Praperty - 0k Ward No| 17/08/2023 for Rs. 18959880~ | aa)qamnay IBBI Regn No.. [BENIPA-D0/IP-PODSE1/2017- 2018011651 | AFA Valldtl: 17,12 2024 Date : January 01, 2024 Authorized Officer
(Gurgaon Bramch-Branch), Satish Batra|05 Mew Ward No. DB Village Sohna Agarsan | (Rupeas Eighlesn Lakh Ninety Address: C2/ZE8, Janak Puri, New Delhi -110058 ¥ = " e
{Barrower) Rajni (Co-Borrawer) Fark Gurgaon Sohna 122103 Five Thousand Bine Hundred (Symbolis) Email: vwmultiplex. ibefgmail.com | Mob: B810020531 I'\flam' Bareilly, Moradabad ICICl Home Finance Company leitﬂf)
Eighty Mine Onby)
2 [(Loan Code No-28300000013),(Rohtak-|All the Part & Parcel of Property - House Mo| 22/11/2021 for Rs. 1548200/ ?S?I'W-'?U“?E]
Branch), Jai Hind (Borrower) /Reena(41931 Khasra No 10312/847 Kodhi Colony|  [Rupees Fifteen Lakh Forty | [Symbollc H - - - —
Kumari (Co-Borrawer) Mear Jind Railway Crossing Rohtal Robtak| Eight Thowsand Two Hundred ADITYA BIRLA Adltya Blrla HOUSlng Flnance lelted BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
Haryana:- 124001 Minety Only) w L Reg ndian Rayon Compound, Veraval, Eg;:ﬂlﬂvﬁEﬂ%r?E;cafﬁ :;fmmﬁmis
3 [(Loan Code No-23400000656),(Agra-|Ailthe Part & Parcel of Property - Flat No. 202, | 18/01/2022 for Rs. 1853653 | saamns3 Gujarat- 362266 Branch Office- D-17, Basement, Sector 3, - CP [CAA) NO.
Branch), Gauraw Sharma (Borrower)|Sacond Faor, Goapal-5 B Omaxe Etarnity,| (Rupeas Eighiean Lakh Fifty [Symboic) _ Noida, UP 201301 CONMECTED WITH
/Dinesh Chandra,Hemendra Kumar|Vrindavan, Near Rukmani Vihar Colony,| Three Thousand Six Hundred APPENDIX IV[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002] COMPANY APPLICATION - CA {CAA) NO. 23/ALDY2023
Parashar {Co-Borrower) Chhatikara Road Vrindawvan, Mathura Mathura Fifty Thrae Dnly) Possession Notice(for Inmovable Property) IN THE MATTER OF THE COMPANIES ACT, 2013
Littar Pradesh - 281002 AND

Whereas, the undersigned being the authorized officer of Aditya Birla Housing Finance Limited|

4 |(Loan Code Mo-23400001950),(Agra-|All the Part & Parcel of Broperty - House Mo.| 27122022 for Rs. 1716677~ | 2122083 INTHE MATTER OF SECTIONS 230 TO 232, AND OTHER APPLICABLE PROVISIONS OF THE COMPANIES

under the Securitization and Reconstruction of Financial Assets and Enforcement of Security

SronFLls PARRISL LEUHDNE FRARNOIS 1 B R0 00, 0. SIS DOl oS r A OSE R A (Symbolich || \terest Act, 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12) read with| | ACT, 2013 READ WITH COMPANIES (COMPROMISES, ARRANGEMENTS & AMALGAMATIONS) RULES,
g:.r:?uﬁif}hha PSRN RIS o e  Romeat et Slmeglluﬁnﬂl;ssﬂ;fnflan|E'.rﬂmd Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice calling upon the 20186,
_ borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of AND
§ |(Loan Code Mo-23400000806).(Agra-|All the Part & Parcel of Property - Part Of Plot| 26/06/2023 for Rs. 1892180V | 271122023 the said notice. IN THE MATTER OF SCHEME OF AMALGAMATION
Branch), Raj Kumar (Borrawer) Ama (Co- Mo 1 Khasea No.1901 Jagjesvan Nagar Mauza)| {Rupees Esghleen Lakh Ninety | (symbolic) The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the OF
Borrower) Warayach Agra Agra Uttar Pradesh:- 252006 | Two Th':'l_:m?]:d g':.e..H"mmEd public in general that the undersigned has taken Possession of the property described herein M/S. AMRIT AGRO INDUSTRIES LIMITED, A company incorporated under the provisions of the
ATy A below in exercise of the powers conferred on him/her under Section 13(4) of the said act read with Companies Act, 1856 (now 2013) having registerad office at CAM-28 {First Floor), Gagan Enclave, Amrit Nagar,
g |(Loan Code No-01400004629),(New Delhi- |4l the Part & Parced of Property - 252, Plot|12/09/2023 for Rs. 35875033 za1 22023 rul8 the Security Interest (Enforcement) Rules, 2002. G T Road, Ghaziabad - 201009, Utiar Pradesh.
Branch), Kapoor rlewel Mines Private Lid Mod-5/24, Krishna Nagar, llaga Shahdara, Will (Hu_pnus‘ihur.'e E_n:un: Fitty Mine | (symbolic) The b . . L : . . ....(Transferor Company/ Petitioner Company-l)
(Borrower) /Rajpal Kapoor, Kamlesh|Ghondli, Delhi 110051 Lakh Saventy Fiva Thousand e borrowers in particular and public in general is hereby cautioned not to deal with the pany pany:
Kapoor, Kunal Kapoor, Sahil Kapoor, Thirty Three Oniy) property and any dealings with the property will be subject to the charge of the Aditya Birla| _ AND _
Avedyam Jewels Private Limited (Co- Housing Finance Limited for an amount of mentioned below and interest thereon. Borrowers M/S. AMRIT CORP. LIMITED, A company incarporated under the provisions of the Companies Act, 1913
Borrower) attention is invited to the provisions of sub-section 8 of Section 13 of the act, in respect of time| | {now 2013) having registerad offica at CM-25 (First Floor), Gagan Enclave, Amrit Nagar, G T Road, Ghaziabad
T Lmeﬁﬂﬁﬂﬂ'ﬂ|fWﬂfﬁr9}.[=ﬁw UETE Al the Part & FHEI;: DEJF’TL‘-EEW&'-S'E"EE Third 1%'1]3"3'32“3 1UE:F'5 ‘{Uﬂ-ﬁ-ﬁﬂﬁ?"' AN E023 available, to redeem the secured assets. - 201009, Uttar Pradesh.
ranch), Kapoor Jewel Mines Private Ltd|Ficos, With Roof, Old Mo, 836 & Old Mpl. 204, | (Rupees One Crore Eight Lakh | . - y it :
(Borrowe r]!].'ﬂajpal Kapoor, Kamiesh|DLF Calany as knawn as Krishna Nagar, Dalfi - I' E!-.;!n;r Six Thousas |3 Four ol 1. Name of Borrower: Anil Kumar, Anita Sabharwal (Petitioner Companies No.1 and 2am:::E::Trﬂg:’:ﬂpgz?ILI:‘;?ITEFG?M":::T:SE;
Kapoor, Kunal Kapoor, Sahil Kapoor,|110051 Hundred Sisty Saven Onby) Outstanding: Rs. 46,46,936.93/- (Rupees Forty Six Lacs Forty six Thousand Nine Hundred Thirty Six NOTICE OF HE:MIIHE OF THE FFETITIDH
Avedyam Jewels Private Limited {Co- and Ninety Three Paisa Only) = : _ - - : :
Ll i Demand Notice Dated: 13-05-2021 Date of Possession: 29-12-2023 T;k?. Nﬁ "mﬂmﬂ&: Jﬂﬂ ﬁ?ﬁhﬁﬁ?& Ht:j Eg i?MJ Etﬁ'. Eile' D'Eﬂhmnneitﬁwh Eﬂfﬂparg
; ' ' [#]j] i 1 1 | | f
Flal:a Delhi-NCR (Authorised Officer) Description of the Immovable Property pmion 1 = v il : bt rapratinhiianty

the Companies Act, 2013 ("Act) read with Companies (Compromises, Arrangements & Amalgamations)
Rules, 2016 was presenied by the abovementioned Petitoner Companies before the National Company Law
Tribunal, Allahabad Bench, FPrayagraj ["Hon'ble Tribunal™) on 12" December, 2023, seeking sanchon of the
Scheme of Amalgamation of Amnt Agro Industries Lid. with Amrit Corp, Lid. and their respective shareholdars,

Date : 01-01-2024 Piramal Capital & Housing Finance Lid,

All That Piece and parcel of the property bearing Flat No. 605 , 6th Floor , Tower -Jolly , Sikkal
Kaamna Greens , Plot No. Gh-03 (B) , Sector No. 143 ,FNG & Expressway Noida (U.P.) -201301.
2. Name of Borrower: Mohan Lal Lohia, Robin Lohia, Royal International |,

l.{lal:e : Firozabad, Agra

ICICI Home Finance Company Limitej’;

financi“. ep' .in

Place: Delhi

I""'rﬂ ) Corporate Office: ICIC| Home Finance Company Limited ICICI HFC Outstanding: Rs. 45,40,412/- (Rupees Forty Five Lacs Forty Thousand Four Hundred and Twelve Only)| | The Hon'bde Tribunal by an Order dated 207 Decamber, 2023, fired the said Petibon for heaning on Thursday,
ICICI Home Finance | Tower, Andheri - Kurla Road, Andheri (East), Mumbai - 400058, India Demand Notice Dated: 21-05-2021 Date of Possession: 29.12.2023| | 22 February, 2024.
Branch Office: Ground fioor, 104/438, P. Road, Sisamau, Rambagh Chauraha, Kanpur- 208012 T : : : R " R e e of s
Branch Office: Office No-8, 2nd floor, Sumriddhi Business Suites, 38/4-A, Sanjay Place Agra- 282002 _ Description of the Immovable Property ALY, PRV LWl nfleugpnmw; 5 D?DDE.'"? s Sauc T PN LR B (VI E'Pﬂ;":tﬁ.mn'
rovis I All That Piece And Parcel along with the Construction at Sikka Kaamna Greens ,FNG & Expressway,| | signed by himher or hisiher advocate, with his full name and address, o the Pettioner Companies Authorised
Notice for sale of immovable assets Flat No. 1404 Plot No. GH-03B Sector -143 Noida , 14th Floor Tower — Jolly , Noida Sector 16 5.0.,| | RepresentativelAdvocate {undersgned) so as to reach the undersigned not later than 2 (two) days before the
E-Auction Sale Notice for Sale of Immovable Assats under the Securitization and Reconstruction of Financial Gautam Buddha Nagar , Uttar Pradesh , India-201301. data fixed for hearing of the Petition by the Hon'ble Tribunal where he'she seeks o oppose the Petition. The
AEﬂsl;m and Enlnrr:ema%gf Security Interest Act, 2002 read with proviso to Rule B (8) of the Security Inlerasl 3. Name of Borrower: Neetu Jagveer Singh , Devendra Pratap Singh grounds of oppasition or a copy of hisher affidawit intended to be used in opposition o the Petiion, shall be
(Enforcement) Rules, 2002 ' . ' P , fumnished with such notice. A copy of the Pelition will be furnished by the undersigned to any person requirin
Motice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the Outstanding: Rs. 56,44,761/- (Rupees Fifty Six Lacs Forty Four Thousand Seven Hundred and Sixty the same on any working day t:-e:wpan 10.30 a.m..and 430 pm EE1 ol e '.hin 2 u:l.-a:s biafors e d:a'E
below describad immovable property rnml!ga edichar geﬂ to the Secured Creditor, the Symbolic Possession One Only) fued f h e iy .F‘m't' ) R e ’ )
of which has been taken by the Authorized 'D icer of ICIC| Home Finance Company Ltd., will be sold on “As is Demand Notice Dated: 30-06-2021 Date of Possession: 29.12.2023 el Y IeariTg. D1 e Eadmon.
where is", "As is what is™, and "Whatever thereis”, as per the brief particulars given hereunder; Description of the Immovable Property Sid
Sr. Name of Borrower (s)/ Details of the Amount | Reserve | Date and | Date & All That is Part and Parcel Of Flat No. 1602 . 16th Fl T Dienity _ Sikka K G Plot |:|"-|'_|'| Kumar)
No. Co Borrowers! Secutrﬁ:ilcassetliﬁ-} Outstanding #ﬁ_ Time of | Time of atis Part and Parce at No. , oor, Tower Dignity, Sikka Karnam Greens,, Plo Company Secretary in Practica
Guarantors/ Legal wi MOWN arnest | Property | Auction No. GH-01-A, Sector No. 143B, Expressway & FNG Noida UP-201301. [Authorised Representative)
Heirs. Loan Account No. encu ?;E?yn“s‘ [?He?]rlnslt Inspection Date : 29.12.2023 Authorised Office FCS-5603. C.P Mo, 5502
(A) (B) i€ (D) (E) (F) (G) Place : Greater Noida Aditya Birla Housing Finance L|m|tec1 C-03, 2 Floor, Vinayak City Square, 7/9,
i 5 @ i 5
1 ; EE|EEI'I'I ﬁﬂwar [E.:}rrwer:l ‘I Hha 5ra N‘:}u-l TE HE-'LIE-E' Fs. R‘.:\i.“ 5~Id"3| Januaw Jan Lary - SP HEIFQ. ':I'l'll Lanes., Pfﬂhlagﬂll-zlllﬂ:’l:' | |:|._|F'|
Kaynat Shakeel Situated at Mohalla 26,00426/- | 536~ | ps 2024 | 19,2024 Date: Decamber 26, 2023 _ hiob: +81-3413306147
(Co-Borrower) Marayan Nagar Mauza Crecember Fs. 11:00 AM- [02:00 PM- Flace: Ghaziabad Email ID-purswaniznili@gmail com
Loan Account No, Sailai Dist Firozabad- 15, 2023 1,54 380/-| 03:00 PM | 03:00 PM
LHAGROO001362563 & 205152 Middle Class 1
_|LHAGR00001362562 | Firozabad- 205152 2y GRIHUM HOUSING FINANCE LIMITED | E-AUCTION - SALE NOTICE
2. |Praveen Gupta (Bomrower 1, Ga" NEI 04 Mauza Rs. Rs.10.63,| Janua Januar (FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) P
Asha Gupta FEl:::nE Bnrm'.-uer]} Mohammadpur 16,50.153- | 692~ | @ 2023 | 19, 2024 L Registered Office: 602, 6th FL_OOR ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDH\_NA ROAD, PUNE — 411036 Sale of Secu?g&??;g’la:l? asset under
Kaushal Kishore Gupta ; Gazmalpur Mosuma Decaembar Rs. 11:00 AM- |02:00 PM- plon e s Branch Off Unit: 2nd Floor, Friends Plaza, M-52/53, Ishwar Nagar, New Delhi - 110065. c
(Co-Borrower 2) Mohalla Santosh Nagar 15, 2023 |1,06,370/-| 03:00 PM | 03:00 PM E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002
Loan Account Mo. Teheil and Distt Firozabad Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as Poonawallz
LHAGRO0001341274 & Middle Class 1 Firozabad Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally incorporated
LHAGROO001340887 Uttar Pradesh with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers
3. | Anwer Husain (Barrower 1, Mahalia Noor Nagar Rz, Rs.16.53,| Janua Janua conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.
Munawwer Huéain ICoe } Mauzs Didamai Tﬂh%“ 23,08 607/ B615/- 08 ED.';E 149, gﬂ;_r:-lflq The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 17/01/2024 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided
Borrower) Loan Account No. | And District Firozabad Cecember Rs. 11:00 AM- [02:00 PR- at the website: https://lwww.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor’s website i.e. www.grihumhousing.com
LHAGROOOD1336739 & Middla Class 1 15, 2023 |4 5,370/ 03:00 PM | 03:00 PM si.| Proposal No. Demand Notice Date Nature of Reserve EMD EMD ’l Incremental  PToPerty Date and Known
LHAGROO0013364 76 Firozabad Uttar Pradeash No Customer and Outstanding Possession Description of Property {D} Price {E} (10% of RP) | Submission ™.t H Inspection |  time of %n:SrTg;asn::i
4.[Asha Davi (Borrower) Ajay | Flat No. 5-83, Second Rs. Rs.12,59,| January | January | Name {A} Amount {B} {C} {F} date {G} Date & Time{f| Auction {J}f " any {K}
Singh (Co-Borrower) Loan | Floor, E-Wing, Singhal | 1544,070/- | 874/~ | ga 2024 | 19, 2024 Loan No. Notice date: 07/06/2023 Total Dues: All That Pice & Parcel Of 2 Flats Lig On 3rd Floor Right Sidd Rs. 24,09,750- | Rs. 2,40,975/-
o s SOt | Do | Fe 110G | | [emimne momememetenn) Jowor stk g e Bl st
mda Agra- ¢ 125 000/- : : 1 - - our Lakh Nine akh Forty
™ i g i be i }? s (URL Link. h iBestAuctionDaal i 1 | Shekhar (Bor- dred Forty Eight and Twenty Eight Paisag  Physical Area Meesurlng .83'6 S.q' Mirs., Bu”t_ Up On PIOt. No D2.5 Thousand Seven| Thousand Nine B1 6;,/01/250?,?\,' 10,000/- 12%:"1/2%:" 11172&1233;; NIL
e online auction wi conducled on we E»II:H.{ nk- https:/iBestAuctionDeal.com) o our auction rower), Neha Up- | Only) payable as on 07/06/2023 along Ganga Vihar Loni Ghaziabad Up East.-Others Unit West:y - red Fifty | Hundred Sev- | B€TOr® ( - ( -
agency Globe Tech. The Morigagors! nolice are given a last chance to pay the total dues with further interast till reti (Co-Borrower)|  with interest @ 14 p.a. tl the realization. Plot No D24 North:- Road 30ft Wide South:- Others Plot. Only) enty Five Only)
January 18, 2024 before 05:00 PM else these secured assets will be sold as per above schedule. Loan No. Notice date: 10/07/2023 Total Dues:| ' Rs.2,12,625/- | Rs. 21,262.5/-
The Prospective Bidder(s) must submit the Earnest Monay Depaosit (EMD) RTGS! Demand Draft (DD) (Refer HF/0094/H/20/1003 Rs. 295254.23/- (Rupees Two Lacs All The Piece And Parcel Property Part Of Plot No. 80,| (Rupees Two Lakh (Rupees Twenty
Column E} at ICICI Home Finance Company Limited, Ground floor, 104/438, P. Road, Sisamau, Rambagh 2 | 44 Umesh Sharma| Ninety Five Thousand Two Hundred i - ; Twelve Thousand One Thousand| 16/01/2024 09/01/2024 | 17/01/2024
: . Physical | Khasra No. 72, Measuring Area - 75.16 Sq. Yards Situated 10.000/ NIL
Chauraha, Kanpur- 208012 on or before January 18, 2024 before 04:00 PM. The Prospective Bidder(s) must (Borrower), Fifty Four and Twenty Three Paisas At Shree Dauii Estate. Mauia Nobari. Tehsil & Dsit. Aara Six Hundred | Two Hundred | Before 5 PM OUUE T (11AM - 4PM) (11 AM-2PM
alzo submit signed copy of Registration Form & Bid Terms and Conditions form at ICICI Home Finance Nisha Sharma Only) payable as on 10/07/2023 along J » ay : -Agra. Twenty Five Only) Sixty Two and
Company Limited, Ground floor, 104/438, P. Road, Sisamau, Rambagh Chauraha, Kanpur- 208012 on or (Co-Borrower) | withinterest @ 16.5 p.a. {ill the realization, Fifty Paisas Only
before January 18, 2024 before 05:00 PM. Earnest Money Depasit Demand Draft {DD) should be from a The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
Mationalized! Scheduled Bank in favorof “ICICI Home Finance Company Ltd.- Auction” payable at hlmeelflherselflytself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electrlclty/wa'ter.dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidde
Firozabad, Agra. The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
For P r{h larifications with rds to in ti t and ditl fth " r submission of Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person — Vinod Chauhan, Email id- delhi@c1india.com Contact No- 9813887931. Please note that Prospective bidders may avail onlin
NG SARY L A AP AT SRt o 0 NGO o YR W A A MR O IS R DL A s T e training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Poonawalla Housing Finance Ltd", Bank-ICICI BANK LTD
tenders. kindly contact IGICI Home Finance Company Limited on 9920807300 or our Sales & Marketing Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 16/01/2024 and register their name at https://www.bankeauctions.com and get user I
Partnar NexXen Solutions Private Limited. and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-atteste
The Authorized Officer reserves the right to reject any or all the bids without fumishing any further reasons. hard copy at Address- 2nd Floor, Friends Plaza, M-52/53, Ishwar Nagar, New Delhi - 110065 Mobile no. +91 8588802671 and +91 9567626050 e-mail ID rahul.r1 @poonawallahousing.com.
For detailed terms and conditions of the sale, please visit https [ifwww.icicihfc.com/ For further details on terms and conditions pIease visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.
Date : January 01, 2024 Authorized Officer This notice should also be considered as 15 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002
' ; Date: 01.01.2024 Sd/- Authorised Office

Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd

New Delhi
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